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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL ADDITIONAL

BENCH, ALLAHZBAD

ORIGINAL APPLICAIION NO. \b l% OF 1994,
( Application Under Section 19 of the Central

Administrative Tribunal act, 1985 )

Radhey Shyam Srivastava, Son of

1ate Sri Janardan Lal Srivastava,

Resident of W Kaudar, Post Suriyawa,

District Varanasi.
dildfelsleladiss v oo ABPlicant.
Versus

1. Union of India, through its General Manager,

Northern Railway, Baroda House, New Delhi.

2. Divisional Manager,

Northern Railway, Varanasi.

3., Uma Shanker Gupta, Son of unknown,
. T.B,S at Varanasi.
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DETAILS OF APPLICATION.

1. PARTICULARS OF THE ORDER AGAINST WHICH THE

APPLICATION IS MADE.
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